
1t
E AUTHORITY FOR ADVANCE RULINGS

A THERICE I{ARYALAYA. KALIDASA ROAD
GANDHII{AGAR. BENGALURU - 560 OO9

IN KARNATAI{A
GOODS AND SERVICE TAX

Advance Rultrt No. (AR ADRG Oa / 2O1a
Dated: 23d ADrll. 2O1a

2.

l
Joint Commissioner oI Cent.al Td,
Bmealore west commissionerare,

JoinL Commrssroner of
conne.crar Tdcs lvisJm.c)

M/s MANIPAI ACADEMY FOR
IIIGIIER EDUCATION,
UNIVERSIfi BUILDING, MADHAV
NACAR, MANIPAL, UDUPI,
KARNATAKA - 576 104.

Date oi fiLing oIForm CST

Ju.rsdr.oonal Au.horry

29,dAETMa695Bl24

a4 )2 2At7

Chrrc.ed AlcounLdrs &
Aurhofl sed ReDrcscnta vcs
'lhe CohmrssLoner ol Cenlral Td,
Mangalore Coomissrooera!e, 7,,

Floor, Trade Cenl.e, Bunrs Hoslcl
Road- Mdnlalore 575003

LCSTO-2AO UDUPI

Yes, dischdged Rs 5,000.00
CGST: Nil Md SGST: Rs.5,000 00

6 Jur sdictional Authoritl - State
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ORDER VNDER SUB-€ECTION I4I OF SECITON 9A OF CENfRAL GOODS
AND SERVTCE TA)< ACT. 2017 AI{D UNDER SUB,SECTIOI{ I4I OF

SECTION 98 OF I(ARNATAI{A GOODS AND SERVTCES TAX ACT. 2OI7

M/s Manipal Academy ior Higher Dducalion, University Bullding,

Madhav Nagar, Manipal, Udipi, Karnalaka - 576 104 (h€r€in alrer.efe.red to

as'MAHE / 'Applicmt) hawing GSTIN number 29,tAETMa695BrZ4, have liled

an application, on 04 l2 2017, fo. advance ruling under Seclion 97 of CCST

Acr,2017, KGST Act, 2017 & ICST Act, 2017 read with rule 104 ot CGST

Rules 2017 & KGST Rules 2017, i. fo.m CST ARA-oL They also encloscd

copies oI challan for Rs.5,000/ bea.rng CIN No. sBlNl71l2900239as7 lor

Rs.s 000/ rowafds sGsT dared 23. r 1.2017

2. The Applicant is engaged n provision of educational dd health ca.e

serui.es to gene.al publi.. The Applicant in association wilh various'rrusts

and NGSS has introduced comp.ehensrve healthcare progratumes io. rhe

belLcrnenr of the socicty at large and living in coastal Ka.nataka, slrch as

"Manipal Aroeya Sulaksha Scheme" $herein the public shall be rnsure.l

vith insurancc compa.ies upon which thcy rvill be p.ovided wilh .crlain

ia.rlitres at concessional rates. The applicant shall be oblieed .o coLlect

prcmium Lom tbc bcnelicia.ies and pass on the samc to rhe insurance

companres ro. the p.ovrsron ofinsurance senices.

3. In vicw or thc above, tbe Alpli.ant has soughr lof Advanc€ Ruling on

the iollowing qu€srioni

whelhc. collections madc by the alplicanr undc. Manipal

A.oS'a Su.aksha Schetue lrom public on behalloi the insurance

companics a.e liable ro lely ol td conside.ing thc lact thar rhe

same are ftade merely as a collecting agent and the applicanL is

not engagcd in p.ovision olserices ?
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PDRSOIAL HEA.RIrIG: / PROCEEDIIIGS HELD ON 09,02.2018.

4 The Applicant submitted Specific authorization, issued by S.i.

Varadaraya Pai, Directo! Finance, authorizing Sri Prashanth Bhat, Mrs.

Nidhi Lukose, Chartered A.countants to .epresent the applicant / appear,

in connection with the proceedings, before the authorities in respeci of rhe

'nstant 
apPlication tor Advance Ruling under CCST / SCST Acf20r7

5 The authorlzed .ep.esentatives Sri. Prashanth Bhar and Mrs. Nidbi

Lukose, Chartered Accountants, attended the personal hearing

p.occedingsi held on 09.01 2018 and presented lheir submissrons. The

. Agrlicenl,. vl4e rbeir lr,rrr VAqE'TAx/cST-a/'7-18 dd.rd 190)../0 a.

inijiiild: tdat tllb$ intend to withdraw the Advance Ruling Application an.l

.equested to permit th€m to withdraw the application

FINDINGS & DISCUSSION:

6. We have considered the submissions nade by the AppLicant in thei.

applicatioo tor advance ruling as well as the submissions made by Sri.

P.ashanth Bhat and Mrs Nidhi Lukose, Cha.te.ed Accountants du.i.g the

pe.sonal hearins. we also considered the issue/transaction(s) involved on

whrch advance tuling is sought by the applicant, .elevant facts or the

t.ansaction(sj involved, the applicanfs understanding ot rale oi rd in

7. 'fhe Applicant .equ€sted to permit lhem to withdraw the application

fircd for advance ruling vi.le their lerter dared 19.02.201a
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a ln vrew of the loregoing, we pass the lollowins

RULING

Iiled by the AppliLmt for advdce rul:ng ,s drsm,sseoThe application

k
lHart.h Dharria)

"E*Kam RulnoAulhorilv
Place : 560 o-09

Date r23.04.2014

Th€ P.incipal Chief Commrssioner ol Cent.al Td, Banealo.e ZDne,

Thc Commissione. ol Central Ta, Mangalore Commissionerate, TsFloor,
*Trade Cent.e, Bunts Hostel Road, Manealo.e -575003

.-flie Commissioner of Commercial 'tdes, (amatal{a, Bangalore

!.-The Asst. Commissioner, LGSTO-280, UDUPI

I.,nitJabt AdbncoRulineAdno V
Boalt[u. a,6o ooo

{Dr.Rav
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